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No.OA 272 of 97 

Present : Hon'bla Mr.Justice A.K .Chatterjee, Vice—Chairman 

Hon'b].e (1r.1.S.r1ukherjee, Administrative r1ember 

NOT ILAL OUTTA & ANR 

VS 

UNION Of INDIA & ORS. 

for the applicant : Nr..K.De, counsel 

For the respondents: None 

Heard, on : 12.5.97 	 Order on : 12597 

OROEF 

A.K.Chatterjee, V.C. 

S 	 The Counsel for the petitioner states on instruc— 

tion thet the 	plicants are not interested in prosecuting the Case. 

None appears for the raspondents. In such circumstance the matter is 

dismissed for n°n—prsecutien. 
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